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IN THE CENTRAL ABMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

0A 948/89, | OT. OF GROER:23-10-92,

K.Chandra Prakash Hao

esssApplicant
Us.

1, Union of India, rep. by
The Secretary, Ministry of Personnel,
Pensions & Puhlic bGrievances,
North Block, New Delhi-110 001.

2, Union Public Ssrvice Commission,
rep. by its Secretary, Dholpur House,
Shahjahan Rd, New Delhi-110:2007.
3, State of Andhra FPradesh rep. by the ' i
Chief Secretary to Govt of A.LP.,
Secrztariat Building, Hyderabad.

4, The Principal Secretary to Govt. of
A, D.,kfecretaflat fluilding, Hyderabad.

5. The Director General & Inspactor General
of Police, Andhra Pradesh, 5;ifabad,
Hyd-500 004.

« .. HEspondents

Counsel far the Applicant = : SriM.Rama Rag

Counsel for the Respondents Sri N.R.Devraj, Sr.CGSC
for RR 1 & 2
5ri D.Pandu Ranga Reddy, for
- KR 3 to 5 )

CORAM:
THE HON'BLE SHRI A.B,.GORTHI : MEMBER (A)
THE HON'BLE SHRI T.CHANDRASEKHAR REDDY @ MEMBER (3)

(0rder of the Uivn.Bench passed by Hon'ble
Sri A.H8.Gorthi, Mamber (A) ).

None present for the applicant although this case
has been ,(listed for dismissal today. e find from the
ordsr shset that on the previous sebUeral occassions there

was no representation on behalf of the applicant, Sri

L

00020



LLJJM—{’ '
U.Panduranga Reddy, spesial counsel for the respondents 3

- 2 -

L

to 5 aﬁ% present., It is apwrent from the above facts that

the applicant has lost interest in the matter. The appli-

cation is therefore dismissed for want of prosecution. No

order as to caosts.
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(A.B.;zgéﬁ?jb (T.CHANDRASEKHAR REDDY)
/n )

Member ‘ . Member (J)

Oated: 23rd Cctober, 1Y92. DyNRegistrar(Jyal.)
Gictated in Upen Court,

avl/

Copy to:=-

1,

Secretary, Ministry of Personnel, Pensions & Public Grievances,
Union of India, North Block, New Delhi-001.

2, Secretary, Union Public Service Commission, Dholpur House,
Shahjahan road, New Delhi-001,

3. Chief Secretary to Govt. of A,P. State of A,P, Secretariat
Bujilding, Hyderabad.

pobiwy Prpereou—,

4. The Principal Secretary to Govt, of A.P.,k§ecretariat Buil=-
dings, Hyderabad, .

5. The lirector General & Inspector General of Police, A.P, Saifa-
bad, Hyderabad-004, '

6. One copy to Sri. M.RamaRao, advocate, 3-4-835/2, Barkatpura, %yd

‘ ‘ (B pwr

7. One copy to Sri. N,R,Devaraj, Sr., CGSC for (R-1 to R-2), CAT,Hyd

8. One copy to Sri. D,Panduranga Reddy, °pl. counsel for the State
of A.P. (R-3 to R-5),

9. One spare copy.
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TYPED BY - COMPARED BY

CHECKED BY . AFPPROVED BY

IN THE CEN‘I‘RAL ADMINISTRATIVE TRIBUI\AL
HYDERABAD BENCH ¢t HYDERABAD

THE HON'BLE MR 4 /3 .-610'/7’*, pom

AND .
THE HON" BLE MR ,K.BA ASUBRAMANTAN:M (4)

AND
THE HON'BLE MR,T « CHANDRASEKHAR REDDY
o M{JUDL)
2N

THE HON'BLE MK.CLJ.ROY : MEMBER(JUDL)

Dateds ;’3]“”/.1992 ‘

' SRBER/ JUDGMENT ¢
; . e NGO
O, &.No, ‘7/7 37?’7
Tg.o/Ao No ._4.__ + o ’ (Wp?ﬂe\\ )
N ‘ 1
Admltted and 1nter1m d_lrectlons
. :LSSued

Lllowed

Disposed of with directions

<~ Bitmissed : o 4 A Q\\

Dismissed as withdrawn
Dismissed for _default
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.Panduranga Reddy, 8pee+8d counsel for the Tespondents 3
to 5 aﬁ% Present. It is apgerent from the abpye Pacts that
the applicant has lost interest in the matter, The appli-
Cstion is therefore dismissed for want of prosecution. No
Order as tg costs,
C (-RIFIE EE TRUE
n‘.'-" Trrsas i s,
‘ wOull Lificer \
aledd Adini it ative Tribuns!
Hyde. ... o Bench :
Hvderabad.
avl/
Copy to:-
1, Secretary, Ministry of Personnel, Pensions & Public Grievances,
Union of India, North Block, New Delhi-001,
- 2, Secretary, Union Public Service Commission, Dholpur House,
- Shahjahan road, Ney Delhi-001,
3. Chief Secretary to Govt., of AP, State of A.P, Secretariat

Building, H derabad,
o Aot @obw Deprovan,

4. The Principal Secretary to Govt, of A.P.,kgecretariat Buil-
dings, Hyderabad, )
5. The Pirector General & Inspector General of Police, A,P, saifa-

bad, Hyderabad-004,

6. One co to Sri. M.RamaRao, advocate 3-4-835/2, Barkat ura, Hyd,
PY i. M ' a: pura, Hy

7. One copy to Sri. N.R.Devaraj, Sr. C¢GSC for (R-1 to R-2), CAT,Hyd,

8. One Copy to Sri, D.Panduranga Reddy, Sp1, counsel for the State

of A.P.. (R-3 to R-.S)/.'//

9. One spare copy,
Rsm/-
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